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AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No. 3277-3278/2001

(From the judgenent and order dated 09/11/2000 in CRLWP 1324/99
and 1325/99 of The H GH COURT OF BOVBAY)

BANK KARMACHARI SANGH Petitioner (s)

VERSUS

SHASHI KANT VI SHNUPANT BUDGE & ORS. Respondent (s)

( Wth Appln(s). for stay and exenption fromfiling OT. )
( For Final Disposal )
( Wth Ofice Report )

Date : 13/09/2002 This Petition was called on for hearing today.

CORAM :

For Petitioner (s)

HON BLE MR, JUSTI CE U. C. BANERJEE
HON BLE MR, JUSTI CE B. N. AGRAVWAL

Nitin S. Tambwekar, Adv.
C. Ravichandran lyer, Adv.

==

For Respondent (s)

. SP1

Raj esh Prasad Si ngh, Adv.

S. S. Shinde, Adv.
V. N. Raghupat hy, Adv.
Ani | Kumar Tandal e, Adv.

Ss% %

UPON hearing counsel the Court made the follow ng
ORDER

W do not find any nmerit in these matters. As such
the special |eave petitions fail and are di sm ssed.

(R K. Dhawan) (Shel l'y Sengupt a)
Court Master Court Master



